Chhattisgarh and Goa
Appendix | : Revenue Receipts of Individual States

(Rs. lakh)

CHHATTISGARH

GOA

1999-2000 2000-2001 2000-2001 2001-2002 1999-2000 2000-2001 2000-2001 2001-2002
Items (Accounts)  (Budget (Revised  (Budget (Accounts) (Budget (Revised (Budget
Estimates) Estimates) Estimates) Estimates) Estimates) Estimates)
1 2 3 4 5 6 7 8 9
TOTAL REVENUE (1+11) - - 224760 467,131 122,790 170,021 155,855 192,903
I TAX REVENUE (A+B) - - 151,120 315,125 55,441 62,538 64,357 72,943
A. State’'sOwn Tax Revenue (1to 3) - - 90,488 190,492 45,849 52,694 53,823 61,911
1 Taxeson Income (i+ii) - - 3,147 7,552 - - - -
i) Agricultural Income Tax - - - - - - - -
ii)  Taxeson Professions, Trades,
Callings and Employment - - 3,147 7,552 - - - -
2 Taxeson Property and Capital
Transactions (i to iii) - - 5,668 14,056 2,337 4,044 4,044 4,392
i)  Land Revenue - - 247 1,047 523 375 375 542
ii)  Stampsand Registration Fees - - 5421 13,009 1,814 3,669 3,669 3,850
iii)  Urban Immovable Property Tax - - - - - - - -
3 Taxeson Commoditiesand Services
(i tovii) - - 81,673 168,884 43,512 48,650 49,779 57,519
i) SalesTax (atof) - - 43,400 77,548 34,818 39,000 40,000 44,500
a) State SalesTax - - 31,366 48,777 31,649 36,774 37,774 42,274
b)  Central Sales Tax - - 12,029 28,759 2,819 2,096 2,096 2,096
c¢) SalesTax on Motor Spirit
and Lubricants - - - - - - - -
d)  Surcharge on Sales Tax - - - - 159 - - -
e)  Receiptsof Turnover Tax - - - - - - - -
f)  Other Receipts - - 5 12 191 130 130 130
ii) State Excise - - 15,690 39,997 3,606 3,900 3,900 4,600
iii) Taxeson Vehicles - - 4,574 11,360 2,832 3,200 3,200 3,600
iv) Taxeson Goods and Passengers - - 6,366 16,075 395 600 615 2,130
v) Taxesand Dutieson Electricity - - 11,320 23,050 - - - -
vi) Entertainment Tax - - 283 748 193 200 200 400
vii) Other Taxesand Duties - - 40 106 1,668 1,750 1,864 2,289
B. Sharein Central Taxes(1to 3) # - - 60,632 124,633 9,592 9,844 10,534 11,032
1 Income Tax - - - - 2,979 - - -
2 EdateDuty - - - - - - - -
3 Union Excise Duties - - - - 6,613 - - -
II NON-TAX REVENUE (C+D) - - 73,640 152,006 67,349 107,483 91,498 119,960
C. State'sOwn Non-Tax Revenue (1to 6) - - 27,584 74,420 63,337 103,152 84,653 114,280
1 Interest Receipts - - 456 5,064 504 400 500 505
2 Dividendsand Profits - - 28 520 33 82 81 323
3 General Services - - 1,187 3,475 26,332 57,258 38,491 66,386
of which: State Lotteries - - - - 25,706 56,990 37,478 65,825
4 Social Services (i to viii) - - 374 897 4,681 5,770 5,831 6,652
i)  Education, Sports, Art and Culture - - 45 147 222 241 241 300

i)  Medical, Public Health and



Family Welfare
iii) Housing
iv) Urban Development
v) Labour and Employment
vi) Social Security and Welfare
vii) Water Supply and Sanitation
viii) Others
Fiscal Services

Economic Services (i to xvii)

i)  Crop Husbandry

ii)  Animal Husbandry

iii) Fisheries

iv) Forestry and Wildlife

v) Plantations

vi) Co-operation

vii) Other Agricultural Programmes
viii) Major and Medium Irrigation

Projects
ix)  Minor Irrigations
x)  Power

xi)  Petroleum

xii) Village and Small Industries
xiii) Industries@

xiv) Portsand Light Houses

xv) Road Transport

xvi) Tourism

xvii) Others*

D. GrantsfromtheCentre(1to5)

1

abrwnN

State Plan Schemes

of which: Advance Release of

Plan Assistance for Natural Calamities

Central Plan Schemes

Centrally Sponsored Schemes

NEC/ Special Plan Scheme

Non-Plan Grants (ato c)

a) Statutory Grants

b)  Grantsfor Relief on account
of Natural Calamities

c)  Others
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